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Step 1: User can log in by clicking on the box “Apply for License/Registration Fee: Rs.100 to 7500
per year” as shown in the figure below:

@ Track Application @ knw fous Offcer

Enter Application Reference No.

Enter Application Reference No.

Enter Captcha Code

Enter Captcha Code
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Step 3: Select the State where the business premise is located and proceed.
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Select Kind of Business

Select the state where premises is located for which License/Registration will be cbtained. ~ Select State v —

Note: Each location will be issued separate license (except transporter where one license will be issued for all vehicle of a single transporter/ business). In case FBO is having
premise/unit focated in more than one state, FBO has to declare one premise as head office and shall obtain Central License for Head office and separate license for other
location as per eligibility criteria (Central or State License or Registration).

A Food Business Operator (FBO)'s premise shall have only one FSSAl License or Registration on which any number of kind of businesses (KoB) can be
endorsed.

DOCUMENTS REQUIRED ADDITIONAL INFORMATION FSS ACT, 2006 USEFUL LINKS
NEW LICENSE ANNUAL RETURN FSS RULES, 2011 FoSTaC
ReNEwALOf e Ciiea SSHECULATIONS
MODIFICATION Exporter GAZETTE NOTIFICATION ::{:;’i’:::" MITRA
FEE STRUCTURE INSPECTION CHECKLIST ADVISORIES/ORDERS

CONDITION OF LICENSE

Home | Privacy Policy | Disclaimer | Site Map | Refund & Cancellation Policy | Terms & Conditions
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Step 4: Select the Kind of Business [KoB] — as applicable. [Read Definitions before making
selection.]

e.g. General manufacturing KoB under “Manufacturer” head.

Select appropriate Production capacity [Deciding criteria between Central License, State License
and Registration] and Click on Proceed.

A Food Business Operator (FBO)'s premise shall have only one FSSAI License or Registration on which any number of kind of businesses (KoB) can be
endorsed.

—; =l TSl Coptrloon  yead office

/ p————

If manufacturing/processing Dairy products, Vegetable Oil, Meat Products, Novel Food products and all food processing units Including repackers.

Dairy units.

Vegetable oif and processing units

Slaughtering units (-]

General Manufacturing

Manufacturers / Processors other than dairy units, vegetable ol processing units, slaughtering units and meat processing units.
Repacking means packing of food product into different sizes with labelling after doing minimal processing as required like sorting,
grading, sieving etc. from wholesale packages. The food product is not manipulated & the composition or formulation is not affected
or changed

OMore than 2 MT/day.

® Al grains, Cereals & Pulses milling units without any ceiling on quantity and/or other Food Businesses more than 100Kg/Litre upto 2
MT/day

@ Turnover not exceeding Rs. 12 lakhs and whose production capacity of food does not exceed 100 kg/itr per day

Proprietary Food ©
Non-specified food and food ingredients )
©

Substances Added to Food

‘ R Type here to search
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Step 5: Read the Group Heads of Kind of Business and select ‘Head Office’ group head.
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Select Kind of Business

Select the state where premises is located for which License/Registration will be obtained.  Delhi ~

Note: Each location will be issued separate license (except transporter where one license will be issued for all vehicle of a single transporter/ business). In case FBO is having
premise/unit located in more than one state, FBO has to declare one premise as head office and shall obtain Central License for Head office and separate license for other
location as per eligibility criteria (Central or State License or Registration).

A Food Business Operator (FBO)'s premise shall have only one FSSAI License or Registration on which any ber of kind of busil (KoB) can be

endorsed.

, B Central Govt.
Manufacturer Trade/Retail Food Services Agencies Head Office _

If carrying out food business activities in more than one State with the same company/organisation name.

ead Office/Registered Office

~ Head Office/Registered Office

Step 6: System will assess the Eligibility Criteria. Proceed further by clicking “Click here to apply for
Central/State license for all businesses”.
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View Eligibility

After assessment of kind of Businesss) selected and inputs provided, you are eligible for:

S.Neo Kind of Business License Category

1 Manufacturer - General Manufacturing

Central License
2 Head Office - Head Office/Registered Office

—/ Click here to apply for Central License for all businesses
e
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Step 7: Fill the business premise related details and click on “Save & Next”
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& Premises Detail &Q Product Selection 9 Communication Details 8 Required Document T Payments

Name of Company/Organization®

Address of Premises for which license is being applied

Address * State

District * + v Sub-District *

Pincode *
GST No.(1f any)

PAN No.(If any)

CIN No.(1f any)

— EI

_ o

Step 8: Fill in all the mandatory fields under head office/ registered office i.e. linked unit FSSAI
License number.

Miniskry of Hastth and Famsly We

ro. Gaverrerent of India Food Satety Compliance System
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Fill Application Details

Form "B" : Application for License / Renewal of license under Food Safety and Standards Act, 2006

& Premises Detail & Product Selection £¥; Communication Details B Required Document % Payments
———————
Application Reference No. 10220712103766006 Company Name: aaaaaaaaaaaaaaaaaa
Premises Address: aaaaaaaaaaaaa, GANDHI NAGAR, East , Delhi, 111111
Kind of Business License Category Eligibility
Head Office - Head Office/Registered Office Central License Head Office/Registered Office
Manufacturer - General Manufacturing Central License More than 2 MT/day. No grains, cereals and pulses milling units

Head Office/Registered Office
General Manufacturing

Other Detail
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Step 9: Click on General manufacturing and fill mandatory fields. Choose food category, Sub-food
Category name, product.

Select Relabeller from the Kind of business dropdown. [Read definition of Relabeller]

Then click on Save & Add.

View all FSSAI standardized Products
Clubbing of variants of products

Head Office/Registered Office [+
General Manufacturing

Production Capacity (MT/Day) *

25

Kind of .
Food Category Sub-Food Category Name Product N Action
Business
12 - Salts, spices, soups, sauces, sz ¥ 12.1 - salt and salt substitutes ~  Add/Edit Product Select ~  Save & Add
Important Information: rabell
1. “Relabeller” means a food business operator who gets his/her product(s) manufactured/packed from a third party man or.
epacker .
ercareeeMposition or

2. “Repacker” means a food business operator who repacks a food product into different sizes without changing or affecting

formulation of the food product.

Other Detail

Step 10: Click on “Add Manufacturer details” by declaring the license number of Manufacturers
and the Product quantity/volume in MT or KG being manufactured by Manufacturer on behalf of

Relabeller.

Then click on Save.

Manufacturer Premises Details

1151700300046

£ Type here to search
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Step 11: Verify the details of manufacturer and click on “ok”.

Manufacturer Premises Details

MT Per Day Delete

[select-v| | [PerDay v|| save ‘

£ Type here to search

A

Step 12: If you want to continue with the application, you are required to create login. Fill the
required details to create the login and then click “submit”.

Confirm Verification Code

Verification code has been sent to Email 1d ku

827366

Verification code has been sent to 99X)XXXXXS3.

457370

£ Type here to search
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Step 13: Login id will be generated for future references and click “ok”.

P Type here 1o search

User Sign Up Successfully

You have registered with FOSCOS and login id created Successfully, Your login id

Note: Once license generated, the license number will be your login 1D

- 3

Step 14: Then, you will be directed to fill all the details in Form B. After filling up the complete
details, click on “Save & Next”.
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Step 15: Upload all the necessary documents and click on “Save & Next”. Upload ‘NOC from
Manufacturers’ in Other Document Section. In case there are more than one NOC, please merge and
upload as a single document.
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Fill Application Details

& Premises Detail G Product Selection 02 Communication Details & T payments

No. 10220711103761326 Company Name: 333333333333533333333333

Kind of Business License Category Eligiisty

e Size:3MB, Type:pd,jpeg.ips, pra)

SNo. Document Description Submission Type

W £ Type here tosearch

Scroll down on the page.

sLdo.  Document Description Upload Document(s) (Max File Size:3M8, Type:pdjpeg jog.png)

DOCUMENTS REQUIRED ADDITIONAL INFORMATION FSS ACT, 2006 USEFUL LINKS
NEW LICENSE AR AETU, FSS RULES, 2011 FoSTaC.

O % ¢ O -~ H «a

. R Type here to searc!

94



39702/2022/IEC-SBCD FSSAI

Step 16: Preview the application by clicking on “Preview Application” and proceed further by
paying your fee by clicking “Pay” button.

After successful payment the FoSCoS payment receipt will be generated and application will be
submitted successfully.

FoSCoS @

Food Satey Compliance Sstem
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Fill Application Details

& Premises Detail Q2 Product Selection 0 Communication Details W Requised Document T payments

Application Reference No. 10220711103761326 Company Name: 3333058443 303433 3838308
Pre —

Kind of Business License Category Fligihility
Manufacturer - Gensral Manufacturing Central License More thin 2 hT/day. Mo grains, cereals and pulses milling units
—— T mm{::

Note: Once you dlick on Py’ button, you will ot be able to modify any details. 5o kindly make sure all the information provided i the spplication is

' L Type here to search
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